NTPC Power Project in Madhya Pradesh
TZHE8. MISS ANUSUTYA LIKEY: Will the Minister of PCWER be pleased fo state:

(a)  whether it iz a fact that the National Thermal Pawer Corparation is installing & thermal

power station of 4 x 60 Megawatt capacity at Godarwara in Narsinghour district of Madhya Pradesh;

(=) if a0, the quantum of electricity proposed to be supplied to the State from this power

station;

() whether the State Government has requested to supply 80 percent electricity out of total

electricity to be generated from this unit to the State;and

() if so, the action being taken on thig proposal and by when action would be taken after

arriving at decision?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SCLANKD) : (&)
A MOU has been signed amongst NTPC Ltd., MP Power Trading Company and Government of
Madhya Pradesh on 9.11.200¢ to establish g 4x600 MY coal based thermal power project near

Gadarwara in Narsinghpur district.

(b) to (d) The Government of Machya Pradesh has requested, ina letter dated 26.05.2009, the
Ministry of Power for allocation of 80% of power from the propcsed power project. The matter of

pawer from the project is under consideration of the Government.
Irregularitiss in RGGVY

2663, SHRI SANJAY RALT:
SHRI GOVINDRAO WAMANRAO ADIK:
Will the Minister of PCYWER be pleazed to state:

(&) whether the Ministry has any scheme to provide electricity connection with meter at Rs.
B/~ to people living below poverty line under the Rajiv Ganchi Grameen Vidyutikaran Yojana

(RGGVY);
(b)  ifso, the detaile thereof and its performance, so far;

() whether Government has received many complaints of irregularities in this scheme as
contractars charging more than Rs. 300/- to 500/- for providing electricity connaction to people

living below poverty line in same places particularly in Maharashtra; and

TOriginal notice of the guestion was received in Hindi.
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(d) if g0, Government’s reaction thereto and the action taken or proposed to be taken

against such erring agencies?

THE MINISTER OF STATE IN THE MINISTRY OF PCWER (SHRI BHARATSINH SCLANKD : (&)
and (b) No, Sir. Free electricity connections are being provided to all eligible BPL families under Rajiv
Gandhi Grameen Vidyutikaran Yojana (RGGVY) without any charges. Cumulatively free electricity
connections to 1,00.97,024 BPL households have been released for the sanctioned projects under

RGGVY in the country, as on 31.03.2010.
() and (d) No complaint has been received in REC, the nodal agency for RGGVY in this regard.
Rural electrification in Hilly arsas
2560. SHRI BHAGAT SINGH KOSHYARI: Will the Minister of POWER be pleazed to state:
(a) the details of villages electrified under the Rajiv Gandhi Grameen Vidyutikaran Yojana;
(=D} whether Government has reviewed the plans for special caze of hilly regiong;
(o) if 2o, whether Government has congidered the high altitude villages of Uttarakhand ; and
(d)  ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SCLANK) : (&)
Uncler Rajiv Gandhi Grameen Vidyutikaran Yojara (RGGVY), the works in 78,256 un-electrified

villages have been completed in the country as on 31.03.2010.

(b) to (d) RGGVY covers &ll the regions of the country including hilly regians. All the villages of
Uttarakhand which were proposed by Uttarakhand Power Corporation Ltd. For their indusion in the

Detailed Project Reports (DPRe) have been coversd under the sanctioned projects.
Supply of squipments to UMPPs
2561, SHRI B.K. HARIPRASAD : Will the Minister of POWER be pleased to state:

(a) whether Government iz likely to modify ite policies on Ultra Mega Power Projects

(UMPPs) to make domestic sourcing of equipment mandatary;
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